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ORDER

Per Sanjay Arora, AM

This is an Appeal by the Assessee directed agd#mestOrder by the
Commissioner of Income Tax (Appeals), Gwalior (‘CA} for short) dated
20/9/2019, partly allowing the assessee’s appealesting his assessment
under section 147 read with sec. 143(3) of thermedax Act, 1961 (‘the Act’
hereinafter) for the Assessment Year (AY) 2016-lidev Order dated
25/12/2018.

2. None appeared for and on behalf of the assasker the appeal was
called out for hearing. It stands, however, obsgrifeat the assessee has
through his counsel, Sh. Srivastava, Adv., moved application dated
25/6/2021 on 28/6/2021, informing that the asses$see since opted for the
Vivad Se Vishwas Scheme, 2019 in respect of hitaragd appeal, and that no
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dispute with the Revenue survivgsa the same, and which is accordingly

prayed for being allowed to be withdrawn.

3. | have heard the party before me as well asspéruhe record. The
DTVsV Act, 2020 itself provides for the withdrawaf an appeal (under the
Act) on the resolution of the dispute under thedsArct. The assessee’s
captioned appeal, in view thereof, becomes not taigable, and is liable to be

withdrawn.

4. The assessee’s appeal is, accordingly, pedrittde withdrawn. | decide

accordingly.

5. In the result, the assessee’s appeal is disthiasenot maintainable/
withdrawn.
Order pronounced in the Open Court on June 28, 2021
/Sd
(Sanjay Arora)
cduntant Member
Dated: 28/06/2021
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